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(¢c)  the number of expatriate pilots as on 30 September, 2013; and

(d)  whether there is any time-bound succession plan to dispense with the
services of expatriate pilots and their replacement with experienced Indian cockpit

crew?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI K.C. VENUGOPAL) : (a) Air India had to engage Expatriate pilots in view of
the shortage of Commanders in India. The terms and conditions of engagement of
foreign pilots on contract basis are different from those of Indian Pilots due to the
differential wage structure in their home countries. Hence, it is not possible to
compare the wage structure of the Indian Pilots with the fereign Pilots. The number

of Expatriate Pilots recruited by Air India during the last five years is as under:

Year Air India
2009 5
2010 2

Air India have not appointed any Expatriate Pilot since October 2010.

(b) There are no procedural constraints. The directions of Directorate
General of Civil Aviation (DGCA), as contained in the CAR {Section 7-Flight Crew
Standards Series 'G" Part II) dated 18.10.1999 are followed while engaging the

Expatriate Pilots.

(c¢) and (d) Air India has presently only one Expatriate pilot on its roll, who

will be completing his contract in March, 2014.
Operationalisation of flying club in Guwahati

2032. SHRI BIRENDRA PRASAD BAISHYA : Will the Minister of CIVIL
AVIATION be pleased to state :

(a)  whether Government is concerned about the matter of students of the
North Bastern Region (NER) who are being deprived of flying training due to

defunct status of the only flying club in the region despite mastering in aircraft
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engineering and aeronautical engineering from the concerned institute situated in

Guwahati; and

{b) If so, the steps being taken up by Government to make operation of the
flying club including setting up of maintenance base at Lokpriya Gopinath Bordoloi
International (LGB) Airpert, Guwahati to encourage and benefit such large number of
students of NER since air-craft engineering and aeronautical engineering are marked

as lucrative profession glebally?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI K.C. VENUGOPAL) : (a) Originally, the approval as Flying Training
Organisation was granted to Assam Flying Club till 22.09.2007. Thereafter, the Assam
Flying Club has not applied for renewal of the licence hence the approval has not

been renewed.

{b)  There is no request pending in Ministry for renewal of approval wr.t

Assam Flying Club.

Further, there is no request proposal pending with Ministry for setting up of
maintenance base at Lokpriya Gopinath Bordoloi International (LGBI) Airport,
Guwahati.

Increase in passenger and freight air traffic

2033, SHRI T.M. SELVAGANAPATHI : Will the Minister of CIVIL AVIATION

be pleased to state :

{a)  whether it is a fact that between 2008-09 and 2012-13, passenger and
freight traffic at airports increased at a compound annual growth rate of 10 per cent

and 6.54 per cent respectively;

(b)  whether it is also a fact that after registering an increase of 15.9 per
cent in 2010-11, passenger traffic at Indian airports fell by around 1.9 per cent in

2012-13; and
(c) if so, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL. AVIATION
(SHRI K.C. VENUGOPAL) : (a) and (b) Yes, Sir. Details are given in Statement {See



